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179. (Transferred to the 28th April,
1981).

Prices of essential consumer goods in
Delhi

180. SHRI KALRAJ MISHRA:
SHRI LAL K. ADVANI:

Will the Minister of CIVIL, SUP-
PLIES be pleased to state.

(a) what are the detaily oy monthly
prices of each of the essential con-
sumer goods in Delhj during the last
fifteen months; and

(b) what are the reasong for the

rise in prices?

THE DEPUTY MINISTER IN THE
MINISTRY OF “CIVIL SUPPLIES
(SHRI BRAJMOHAN MOHANTY):
(a) The information is given in a
statement at Annex. (See Appendix
CXVIII Annexure No. 8).

(b) The rise in priceg of some essen-
tia]l commodities, apart from the gene-
ral inflationary pressureg in the eco-
nomy, may be attributed to the after-
effects of the unprecedented drought
of 1979, fal] in production of some
essential commodities increase in the
priceg of petro-productg on more than
one occasion, continuation of high
rates of inflafton i other countries,
increase in administered priceg of
some commodities, increase in sup-
port/procurement  prices, transport
bottlenecks and the seasonality factor.
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to Questions 58

Construction of Houses by Coopera-
tive House Building Societieg in Delhi

181. DR. (SHRIMATI) NAJMA
HEPTULLA: Wil] the Minister of
WORKS AND HOUSING be pleased
to state:

‘(a) whether Government have de-
cided to give extension for one more
year for the construction of houseg to
members of Co-operative House Build,
ing Societies, who have been allotted
ploty by the Delhi Administration and
have not beep able to construct houseg
So far, due to difficulty i the avail-
ability of cement and other essential
itemg of construction; and

(b) if so, what are the detailg in
this regard?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NA-
RAIN SINGH): (a) and (b) The in-
formation is being collected and ill
be laid on the Table of the Sabha.

Working of Trysem Scheme

182, PROF. RAMLAL PARIKH:
Will the Minister of ®URAI, RE.
CONSTRUCTION be pleased to gtate:

(a) what ig the progresg of Training
of Rural Youth for Self-Employment
scheme during the last three years,
year-wise;

(b) what are the names of volun-
tary agencies that are involyegq in
conducting it and to what extent; and

(c) whether Govgrnment propose |
to expand the scheme and if so, in
what manner?’

THE MINISTER OF STATE IN
THE MNISTRY OF AGRICULTURE
AND RURAI, RECONSTRUCTION
(SHRI BALESHWAR RAM). (a)
The Nationa] Scheme of Training of
Rural Youth for Self Employment
(TRYSEM). is being implemented in
all the States|Union Territorieg excent
Dadra & Nagar Haveli anq Lakshad-
weep.



